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ting their co-operation, but their getting our 
co-operation in this matter. But the difficulty 
arises because now-a-days most of the letters 
go by Air Mail and hand-made paper is rather 
thick. That is one difficulty. When it is strong 
thin paper, it would be much easier. 

SHRI D. NARAYAN: There arc certain 
arrangements here in the Parliament House to 
sell paper and stationery. May I request the 
Government to consider the desirability of 
selling only the hand-made paper and 
stationery? 

SHRI T. T. KRISHNAMACHARI: I will 
certainly bring this matter to the notice of the 
authorities' concerned. 

CONSUMPTION or PAPER BY GOVERNMENT 

*219. SHRI D. NARAYAN: Will the 
Minister for WORKS, HOUSING AND SUPPLY be 
pleased to state: 

(a) now much paper was consumed by 
Government in all its departments during the 
years 1951-52 and 1952-53; and 

(b) how much of it was imported and how 
much of it was produced in India? 

THE MINISTER FOR WORKS, HOUSING 
AND SUPPLY (SARDAR SWARAN SINGH) : (a) 
The quantities of paper purchased or ordered 
by the Government of India Stationery Office 
during 1951-52 and 1952-53 (up to February 
1953)  are as follows:— 

 
These figures will closely approximate the 

actual consumption. 

(b) The quantity of imported paper 
included in the figures given in reply to part 
(a) above is as follows: — 

 

The balance represents paper manufactured 
in India. 

SHRI D. NARAYAN: May I know, Sir, the 
reasons for purchasing foreign paper? 

SARDAR SWARAN SINGH: Sir. as I have 
already submitted, the purchase of foreign 
paper during the year 1951-52 was about 1 per 
cent, of the total requirements and for 1952-53 
it was l/3rd per cent, and this represents 
certain special varieties which cannot be 
locally produced. 

SHRI B. GUPTA: May I know, Sir, if any 
part of the stocks imported in 1947-48 remain 
still uncleared? 

"SARDAR SWARAN SINGH: Sir, it is a 
question about which detailed information 
would be necessary, but I would refuse to 
accept the suggestion that a stock as old as 
five years would still be lying undisposed. 

SHRI B. GUPTA:'The hon. Minister may 
re'fuse to accept the suggestion. But is the hon. 
Minister aware that some time back 
representations were made by the Government 
officials to the authorities that certain stocks 
imported in those years had not been cleared 
from the ports? 

SARDAR SWARAN. SINGH: My friend is 
probably referring to a case in which certain 
bales of paper lay in the wharf and there was 
the question ul demurrage, but that question 
was settled long ago and the information of 
my hon. friend on that point is rather stale. 

SHRI B. GUPTA: May I know, Sir, if any 
enquiry was held into the causes of delay? 

SARDAR SWARAN SINGH: It waa held. 
Sir. 

SHFI C. G. K. REDDY: I find there is a 
phenomenal increase of 6,000 tons over 1951-
52 in the 11 months of 1952-53. Is it due to 
the production of the Five Year Plan? 
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CONCERNS   PRODUCING   MOTOR   VEHICLE 
BATTERIES 

*220. SHRI B. GUPTA: Will the Minister 
for COMMERCE AND INDUSTRY be pleased to 
state: 

(a) the number of concerns producing 
motor vehicle batteries in India and their total 
annual production; 

(b) the names of such concerns in which 
foreigners hold their shares; and their total 
annual output; 

(c) whether it is a fact that indigenous 
producers of motor vehicle batteries are facing 
a crisis; and 

(d) whether Government have re 
ceived any representation from the 
indigenous producers of motor vehicle 
batteries for protection against foreign 
capital operating in this industry in 
India? 

THE MINISTER FOR COMMERCE AND 
INDUSTRY (SHRI T. T. KRISHNA-MACHARI) : 
(a) There are 14 factories with modern 
equipment. They produced 165,272 batteries 
in 1952. 

(b) It is presumed that four concerns 
might come under this category. They are 
Associated Battery Makers (E) Ltd., Calcutta; 
Oldham & Son (I) Ltd., Madras; Free India 
Dry Accumulator Ltd., Calcutta; and General 
Motors (I) Ltd., Bombay. The total production 
of these concerns in 1952 was 95,265 
batteries. 

(c) All the 14 are indigenous producers. 
Some of them have curtailed their production 
owing to a fall in demand. 

(d) Representations are generally 
received from all concerns against the 
new entrants into the industry. 

SHRI B. GUPTA: May I know, Sir, if the 
Tariff Board had made any recommendation 
for the protection of indigenous firms as early 
as 1947. If so, what action has been taken on 
that? 

SHRI T. T. KRISHNAMACHARI: Motor 
vehicle battery industry is protected since 4th 
November 1948. With effect from that date 
the standard rate of duty was raised from 50 
per cent. to 87§ per cent. The protection was 
in force till 31st December 1952. In 1952 after 
review of the industry by the Tariff 
Commission, the standard rate of duty was 
lowered to 45J per cent, with effect from 2nd 
August 1952. This protection will remain in 
force till 31st December 1955. 

SHRI B. GUPTA: May I know if the Tariff 
Commission made any recommendations for 
protection against competition by the foreign 
concerns operating in India? 

SHRI T. T. KRISHNAMACHARI: Foreign 
competition in India? I cannot understand it. 

MR. CHAIRMAN: "Competition from 
companies which are foreign-owned and 
which are operating in India." 

SHRI T. T. KRISHNAMACHARI: I 
understand that the Tariff Commission's 
duties more or less are confined to giving 
protection against the competition that comes 
from overseas from outside the country. 

SHRI B. GUPTA: May I know if it is the 
Government's policy not to make any 
discrimination between indigenous firms and 
foreign firms operating in India? 

SHRI T. T. KRISHNAMACHARI: Any 
firm that we allow to operate in India is 
classed as an indigenous producer. 

SHRI B. GUPTA: May I know if the 
Government is aware that foreign firms are 
working multiple shifts when the indigenous 
firms are all on the point of closing down? 

SHRI T. T. KRISHNAMACHARI: I am 
unable to accept the presumption behind that 
question. 

SHRI B. K. P. SINHA:  May I know if  it  is 
possible  to  evolve  a method 
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